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CUSTOMS, EXCISE & SERVICE TAX

APPELLATE TRIBUNAL,
West Block No. 2, R.K. Puram,
New Delhi

COURT No. 11

ST/Stay/2326/2010-SM IN &
SERVICE TAX APPAL NO. 1135 OF 2010

[Arising out of Order-in-Appeal No. 84/ST/DLH/2010
dated 6.5.2010 passed by the Commissioner (Appeals),
Central Excise, Delhi-I, Delhi]

M/s. Choudhary Communication & .

Cable T.V. Net Work Appellants
None

Versus
C.S.T., Delhi Respondent

Rept. By Shri K.P. Singh, SDR

Date of Hearing/decision: 15" October, 2010

Coram: Hon’ble Shri D.N. Panda, Judicial Member;
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This appeal is for a very negligible amount of penalty
imposed, while the service tax element is said to have
been deposited. Considering that this is merely abuse of
process of law the appeal is dismissed. Stay application
is also dismissed.

(Dictated & pronounced in the Open Court.)

(D.N. PANDA)
JUDICIAL MEMBER
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